NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 27.10.2021 (WEDNESDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson and Hon’ble Mr. V.P. Singh, Member
(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (Fresh Case)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Competition App. Thupili Raveendra Babu Apurva Sharma
(AT) No. 09 of Vs.
2021 The Competition Commission of India
For Admission (After Notice)
2. Comp. App. (AT) Anjan Ghosh. Partha Sil Bishwajit Dubey-R1
(Ins) No. 869 of .
2019 Vs. Nipun Gautam-R2
Asset Reconstruction Company (India)
Ltd.
3. Comp. App. (AT) Excise and Taxation Department Manisha Agrawal Abhishek Anand-RP
(Ins) No. 1306 of Sonipat, Haryana Narain
2019 Vs.
Sunstar Overseas Ltd. & Anr.
4. Comp. App. (AT) Ome Prakash Verma Jaitegan Singh Karan Kohli
(Ins) No. 827 of (Suspended Director of Neesa Leisure Khurana
2020 Ltd.) Sat.yender Kumar
Vs, Rai-R1
Amit Jain ) Amit Jain-RP
(RP of Neesa Leisure Ltd.) & Anr.
Dinkar Singh-R2
5. Comp. App. (AT) JSW Steel Coated Products Ltd. Bishwajit Dubey Pooja Mahajan
(Ins) No. 992 of Vs.
2020 Kuldeep Kumar Bassi
RP of Asian Colour Coated Ispat Ltd.
and Ors.
6. Comp. App. (AT) Sarveshwar Creations Pvt. Ltd. Aditya Dewan Ekta Choudhary
(Ins) No. 1003 of (Through its Resulotion Professional)
2020 Vs.
Union Bank of India




7. Comp. App. (AT) Regional Provident Fund Commissioner, | Manish Dhir Rajat Lohia-R1
(Ins) No. 22 of Vadodara .
2021 Vs, Gursat Singh

Mangesh V. Kekre & Anr. Vachher-R2

8. Comp. App. (AT) Sherbahadur D. Yadav Sandeep Bajaj
(Ins) No. 472 of Vs.
2021 Rohan Dyes and Intermediates Ltd.

9. Comp. App. (AT) State Tax Officer Maulik Nanavati Kumar Sumit-R1 &
(Ins) No. 720 of Vs. R2
2021 Premraj Ramratan Laddha & Anr.

For Hearing

10. | Comp. App. (AT) IDBI Bank Ltd. Anshuj Dhingra Dhrupad Vaghani
(Ins) No. 37 of . .
2021 Vs. Amir Arsiwala
PH Sudip Bhattacharya,

Liquidator of Tag Offshore Ltd.

11. | Contempt Case Kailash T Shah Honey Satpal
(AT) No. 15 of Vs.
2021 in Comp. Sysco Industries Ltd.
App. (AT) (Ins)
No. 464 0f 2020

12. | Comp. App. (AT) Sandeep Garg & Anr. Manish Paliwal Kinshuk Chatterjee
(Ins) No. 321 of Vs. t Ch
2021 DMI Finance Pvt. Ltd. & Anr. Sumit Chander-R1

Shashwat Anand
Adya Singh-R2
12:00 Noon
For Hearing

13. | Comp. App. (AT) | 63 Moons Technologies Ltd. Misha Rohatgi Liz Mathew
(Ins) No. 454 of Vs. Mohta Sonali Jain
2021 The Administrator, Dewan Housing Rohan

(PH)

Finance Corporation Ltd. & Ors.

With

Rajadhyaksha-R1
Ashish Dholakia-R2
Raunak Dhillon-R3




14. | Comp. App. (AT) | 63 Moons Technologies Ltd. Misha Rohatgi Liz Mathew
(Ins) No. 455 of | Vs. Mohta Sonali Jain-R1
2021 The Administrator, Dewan Housing Ashish Dholakia-R2
(PH) Finance Corporation Ltd. & Ors. Aditya Marwah-R3
15. | Comp. App. (AT) | Roopjyot Engineering Pvt. Ltd. & Ors. Sharmistha Ghosh Raghav Shankar
(Ins) No. 750 of Vs. Sonali Jain-R1
2021 The Administrator of Dewan Housing Chitra Rentala-R2
Finance Corporation Ltd. & Ors. Raunak Dhillon-R3
Neeraj Balakrishnan
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Acting Chairperson
-sd/-

Registrar



http://www.nclat.nic.in/

